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DELAY IN RECEIPT OF COMMUNI-
CATION TO LOK SABHA

Shri Hari Vishnu Kamath (Hoshan-
gabad): Before we proceed to the
pext item, namely, the Supplemen-
tary Demands for Grants for Rail-
ways, may | invite your attention to
Bulletin Part II received this morn-
ing among parliamentary papers
which shows that even in these days
of national emergency it takes five
days or more for a communication to
reach you in New Delhi from the
Central Jail, New Delhi? This should
be inquired into. If this is the state
of affairs, 1 think something should
be done to tighten up matters. This
is concerning Dr. Lohia's release from
the jail. The communication from
the jail is dated September 8 and it
reached you on the 13th morning,
vesterday, five days later.

Mr. Speaker: Two days were holi-
days. ..

Shri Harl Vishnu Kamath: Even
then, this delay has to be inquired
into.

Mr. Speaker: 1 will get it examined.
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Mr. Speaker: The House will now
take up Supplementary Demands for
Grants (Railways), Dr. Singhvi.
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Dr. L. M. Singhvi (Jodhpur): It is
true that our hearts are much more
in matters which are more vital to our
national interests and in the present
hostilitieg between our country and our
bellicose neighbour; it is also true that
We are more anxious to know of the
latest developments, but 1 supposc we
have to carry on with the business of
the House unti] we have further in-
formation or until the Treasury Ben-
ches proceed to consult with us fur-
ther in this respect. I do hope that
such consultation will take place be-
fore the country is committed to any
proposals in this regard.

Demand Nos, 2, 14 and 15 appear to
be very small in nature and magni-
tude. They are, as a matter of fact,
very considerable in their implications.
Two of these Demands would involve
an expenditurp of more than Rs. 2
crores each, and one of these may in-
volve an expenditure of over Rs. T
lakhs. These are token Demands for
the time being for obtaining Parlia-
ment's approval for advance action in
consonance with a recommendation
made by the Public Accounts Commit-
tee.

Ordinarily, in such matters which
have reccived the sanction of the Plan-
nlng Commission and of the adminis-
tration, at this stage there is very little
to add. I have. however, a few sub-
missions to make, particularly in res-
pect of Demand No. 14 which relates
to consiruclion of new lines. I think
that we are entitled to speak not only
in respect of what is proposed o be
done under these Supplemeniary De-
mands, but also what has been con-
sistently omitied to be done. [ [feel
particularly that the development of
transport, both in the field of railways
and in the field of roads. has not been
dome with a full measurp of the con-
sciousness of defence implications and
our defence needs. I feel that now is
the time to emphasize, as the Chinrse
aggression give us a compelling rea-
lisation that we must emphasize o=
fence implicstions and defence needs
particularly in the border arras. 1



